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Councsel for the resporndents :

" THE HCN'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

ADMINISTRATIVE TRIBUNAL : HYDERABAD BENC

AT HYDERAEAD
dkk kK

Dt.of Decision

1. The Administrative Officer,
SHAR CENTRE, SRIHARIKCGTA,
Nellore Dist,-524 124 (A.P).

2. The Director, ISRO,SHAR CENTRE,
Sriharikota,Neilore List-124, {(APF).

3, The Union of India, Rep.by its
Secretary, Min., of Defance,
New Delhi. -

.Cbunsel for the applicant

CORaM:

THE’HON}BLE SHRI B.S.JAI PARLMESHWAR : MEMBER (JULL.)
ddkdkxd
ORLCER

CRAL CRDER (PER HON'BLE SHRI R.RANCARAJAN : MEMBER (ADM)

¥None for thé applidant. Mr.M,R,Devaraj, leari
for the respondents.
2. This OA is posted te-day ,t the request of the
counsel in his letter dzted 722«07-97. The learned écuns
applicant now requests permission to withedraw the OA wit
file a fresh O on this matter. |
3. This OA is filed for the following relief:-

To direct the respondents t¢ attend szdjudicate

application and therefore pass necessary orders directiy

— = s e wm e sEE amer e

Mr N.R,Devaraj, Sr.CG$

Respondents.

Mr.Y.L, Nargsimha Murthy

te)
ned counsel
» applicant's

el for the

th & right to

» of the

rg them to give

appointment tco the applicent in their gsepartment for Tragesmen-=A s

per the recruitment order already given tc him and pass

such other

crder/orders as to costs etc., as the Hon.Tribunal deems fit and proe:

in the circumstances of the cacze,.

4, The permiSsion is granted to with=draw this OA, . Accordingly

the GA is dismisced as withdrawnvﬁs regards the filing of frésh OA

igsue will be considered when a fresh OA is filed,

sS.J AMESHWAR) 4D

MLMSER (JUDLJ AN
24 July, 1897,
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(Dictated in the CpenCourt)

No costs,

RANGARATAN) .
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Copy to :=-

-2 -

1. The Administrative Officer, SHAR Centre, sriharikota, Nellore Dist.
-524124,

3. The Director, ISRO, SHAR Centre, Sriharikota, Nellore Dibt. 124,A,Pa
3, The Secret—ry,(Min. of Defence) ,Department of SPACE,New|/Delhi.

" 4, One Copy to Mr. Y.L Nar-simha Murthy 2 Advacate, Ca#2A,T .| Hydetabad,.
5. One copy to Mr. N, R ,Devaraj , Sr.CGSC. CoBoT. Hyderabad

6. One Cooy To The D.R.(A).

7. One Duplicate Coﬁy.‘
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